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Agreement for $240 Million U.S. Loan

1050 J Shri Shashi Ranjan:
"\ Shri Rameshwar Tantia:

Will the Minister of Finance be
pleased to state:

(a) whether Goverameni are think-
ing to disburse the $240 million U.S.
loan for general development in both
private and public sectors;

(b) if so, the proportion therefor;

(c) whether the parties will be free
to negotiate with American firms for
mmport or some Government agency
will negotiate; and
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(d) in case Government agency the
name of the agency?

The Minister of Finance (Shri
Morarji Desai): (a) Yes.

(b) The loan is intended to meet
the foreign exchange cost of goods
and services, required to be imported
from U.S.A. by the Private and Public
Sectors. No fixed proportion is
required to be observed between these
sectors. The requirements of cach
sector are considered on merits ana
necessary foreign exchange allocated.

(c) and (d). In respect of alloca-
tions made to the private sector, the
Chief Controller of Imports and
Exports issues import licenceg as usual
and the licencees are free to nego-
tiate with American firms according
to normal commercial practice. In
respect of allocations made to the
public sector, purchases are made
through the Government purchasing
agency ie, D.G.S & D. as per the
prescribed procedure.

Thermal Power Schemes of
Maharashtra

1051. Shri Lonikar: Will the Minis-
ter of Irrigation and Power be pleased
to state:

(a) the number of thermal power
schemes forwarded by the Govern-
ment of Maharashtra for 1963-64;

(b) whether a thermal power
scheme at Ganga Khed for Marath-
wada area is included therein; and

(¢) it so, whether sanction has been
accorded to it?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) A statement showing
the outlays proposed for power
schemeg by the Government of Maha-
rashtra for 1963-64 is laid on the
Table of the House.





